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O R D E R 
 

Per Padmavathy  S, AM: 
 

These appeals by the assessee are against the order of the 

Commissioner of Income Tax (Exemptions) [for short 'the CIT(E)] dated 

10.09.2022 & 12.09.2022 for the AY 2022-23.  
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2. The assessee has filed a letter on 19.07.2024 withdrawing the above 

two appeals since the assessee has received Restore and Reinstate of 

registration from CIT(E). The relevant extract of the letter is given below:  

 

 

 

3. Therefore, the above two appeals are dismissed as withdrawn.  
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4. In the result, the appeals of the assessee are dismissed.  

 
             Order pronounced in the open court on 30-07-2024. 

     
  Sd/-     Sd/-             

(RAHUL CHAUDHARY)                              (MS. PADMAVATHY S) 
             Judicial Member                                           Accountant Member    

*SK, Sr. PS 
Copy of the Order forwarded  to :  

1. The Appellant  
2. The Respondent 
3. DR, ITAT, Mumbai 
4. 
5. 

Guard File 
CIT 
 

BY ORDER, 
 
 

 (Dy./Asstt. Registrar) 
ITAT, Mumbai 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


